IN THE HIGH COURT OF ORISSA,CUTTACK
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025 25 5119/20 |RK BISOI NO. 9 |2025-02-06 No-
24
9)
(Se
CONTC-
13691/2 |18.02.20 COURT |Order Dtd. at
025 25 5120/20 RK BISOI NO. 9 |2025-02-06 No-
24
9)
CONTC- (Se
13692/2 118.02.20 COURT |Order Dtd.
025 25 2121/20 RK BISOL NO. 9 |2025-02-06 o




| 9)
(Se
CONTC-
13 [13693/2 [18.02.20 COURT |Order Dtd. at
2 025 25 4364/20 RK BISOL NO. 9 [2025-02-06 No-
24
9)
(Se
CONTC-
13 |13694/2 (18.02.20 COURT |Order Dtd. at
3 025 25 4363/20 IRK BISOI NO. 9 [2025-02-06 No-
24
9)
(Se
CONTC-
13 |13695/2 (18.02.20 COURT |Order Dtd. at
4 025 25 8120/20 [K. MANDAL NO. 9 |2025-02-14 No-
24
9)
wp ()~ |PRADIPTA (Se
13 [13696/2 18.02.20 |, ' [KUMAR COURT |Order Dtd. at
5 (025 25 PATTANAYA NO. 9 [2025-02-17 No-
25
K 9)
WRIT
(Se
Wp(C)— |PRADIPTA BRANCH | 7
13 |13697/2 |18.02.20 |, "> [KUMAR COURT |Order Dtd. (DIVIS |~
6 |025 25 s PATTANAYA NO. 9 |2025-02-17 TON oo
K BENCH- |,
1)
WRIT
(Se
Wp(C)— |PRADIPTA BRANCH | 7
13 |13698/2 |18.02.20 |, "> [KUMAR COURT |Order Dtd. (DIVIS [o°
7 lo2s 25 g PATTANAYA NO. 9 [2025-02-17 TON 123
K BENCH- |,
3)
CONTC- (Se
13 13699/2 18.02.20 | S0 0 | b enu COURT |Order Dtd. CONTEM |at
8 |025 25 NO. 9 |2025-02-14 pT No-
24
3)
(Se
CONTC-
13 113700/2 118.02.20 COURT |Order Dtd. at
9 025 25 5859/20 IR K SAHU NO. 9 |2025-02-14 No-
24
3)
WP (C) - COURT WRIT (Se
14 [13701/2 [18.02.20 Order Dtd. at
o loos oe 3265/20 |T SWAIN NO. 2 [goutTt JTSs BRANCH |° -
25 OLD -7
5)
WRIT
WP (C) - BRANCH ;ie
14 |113702/2(18.02.20 COURT |Order Dtd. (DIVIS
1 |o25 25 218/202 J SAHOO NO. 9 [9999-12-31 TON Tiz
BENCH- |,
2)
WP (C) - COURT WRIT (Se
14 |13703/2 118.02.20 31796/2 |J SAHOO NO. 2 Order Dtd. BRANCH at
2 025 25 9999-12-31 No-
024 OLD -8 29)




(Se

13704/2 |18.02.20 2253252 SUDHASHRE ;gURg Order Dtd. at
025 25 E PASAYAT : 2025-02-14 No-
5 OLD
39)
MACA- COURT MISC (Se
32205/2 ;g.oz.zo 699/202 |[K C NAYAK NO. 2 ggggfogffé APPEAL ;E_
4 OLD SEC. |
MACA- COURT MISC (Se
32206/2 ;2'02'20 699/202 |J DEHURY NO. 2 ggg?fogfié APPEAL ;E_
4 OLD SEC. o)
CONTC- COURT (Se
13707/2 |18.02.20 | 5o~ |SUDHASHRE vo. 5 |order Dtd. at
025 25 E PASAYAT : 2025-02-14 No-
5 OLD
6)
MACA- COURT (Se
13708/2 [18.02.20 | oo MOTILAL vo. 5 |order Dtd. at
025 25 MISHRA : 2025-02-14 No-
24 OLD
6)
MACA- COURT (Se
13709/2 118.02.20 1280/20 SARAT NO. 2 Order Dtd. at
025 25 SWAIN : 2025-02-14 No-
24 OLD
6)
_ (Se
13710/2 |18.02.20 ggg%goz P K COURT |Order Dtd. at
025 25 . MOHANTY NO. 15 |2025-02-13 No-
6)
CRLMC- COURT (Se
13711/2 [18.02.20 | o0  |LOKANATH vo. o |order ped. at
025 25 SAHOO : 2025-02-17 No-
24 OLD
6)
MACA- COURT MISC (Se
32212/2 ;2'02'20 490/202 |J DEHURY NO. 2 ggggfogffé APPEAL EE_
4 OLD SEC. |3
MACA- COURT MISC (Se
32213/2 §§‘02‘2O 490/202 |A K BARIK NO. 2 ggggfogffé APPEAL ;z_
4 OLD SEC. |5}
CRLMC- COURT (Se
13714/2 [18.02.20 |00 |LOKANATH vo. o |order prd. at
025 25 SAHOO : 2025-02-17 No-
24 OLD
7)
CRLMC- COURT (Se
13715/2 [18.02.20 |, o>  |LOKANATH No. 5 |order Dtd. at
025 25 SAHOO : 2025-02-17 No-
24 OLD
7)
CRLMC- (Se
13716/2 118.02.20 COURT |Order Dtd.
025 25 293/202 R K BARIK NO. 15 |2025-02-13 o




| 7)
MACA- MISC (Se
15 |13717/2 [18.02.20 |05 |JANMEJAYA COURT |Order Dtd. apemaL 2T
6 |025 25 PARIDA NO. 15 |2025-02-13 No-
3 SEC.
4)
_ (Se
15 |13718/2 (18.02.20 2222320 A. K. COURT |Order Dtd. at
7 lo2s 25 i BEHERA NO. 15 |2025-02-17 No-
4)
CRLMC- |SANJIB (5e
15 |13719/2 (18.02.20 COURT |Order Dtd. at
8 025 25 670/202 |KUMAR NO. 15 |2025-02-17 No-
5 BHANJADEO . 5
(Se
15 [13720/2 18.02.20 |MACA- | o (- COURT |Order Dtd. at
9 |o2s 25 44/2025 NO. 15 |2025-02-13 No-
4)
_ (Se
16 [13721/2 |18.02.20 ?1{]34%02 P K COURT |Order Dtd. at
0 |o2s 25 . MOHANTY NO. 15 |2025-02-13 No-
4)
CRLA- (Se
16 (13722/2 |18.02.20 |, "% |SUVENDU COURT |Order Dtd. at
1 |o2s 25 5 BARTK NO. 15 |2025-02-17 No-
4)
(Se
CONTC-
16 (13723/2 18.02.20 |Z5 070 L, L o COURT |Order Dtd. at
2 025 25 NO. 15 |2025-02-17 No-
24
4)
(Se
CRLMC-
16 [13724/2 [18.02.20 COURT |Order Dtd. at
3 025 25 §13/202 R K BARIK NO. 15 [2025-02-13 No-
4)
TRP (C) - |BINDU (Se
16 [13725/2 18.02.20 |, -00 fon ton COURT |Order Dtd. at
4 |025 25 . AN NO. 12 |2025-02-17 TT—
(Se
CONTC-
16 (13726/2 118.02.20 COURT |Order Dtd. at
5 |025 25 8152/20 M K NAYAK NO. 12 |2025-02-14 No-
24
4)
CRLREV- (Se
16 (13727/2 118.02.20 757/202 H. K. COURT |Order Dtd. at
6 |025 25 . PATRA NO. 6 |2025-02-13 No-
4)
(Se
CONTC-
16 113728/2(18.02.20 8136/20 KISTISH COURT |Order Dtd. at
7 lo2s 25 NO. 6 |2025-02-14 No-
24
4)
16 [13729/2 [18.02.20 [conTC- [~ COURT |order Dtd. (Se
8 |025 25 6182/20 NO. 6 |2025-02-17 at




24 No-
4)
M/S
SOUBHAGYA
conTc— |CHANDRA (Se
16 |13730/2 |18.02.20 75,57 IDEV DASH |, COURT |Order Dtd. at
9 025 25 24 , : NO. 6 |2025-02-14 No-
A.K.APAT, 4)
L.RAY,
M. SAHOO
(Se
CONTC-
17 |13732/2(18.02.20 COURT |Order Dtd. at
0 |025 25 7552/20 T SWAIN  |C.O. |un " ¢ 15025-02-14 No-
24
4)
(Se
CONTC-
17 (13733/2 |18.02.20 COURT |Order Dtd. at
1 |025 25 6181/20 |P K JENA C.O. 00" ¢ 15025-02-17 No-
24
4)
_ (Se
17 [13734/2 |18.02.20 3222320 S s c COURT |Order Dtd. at
2 025 25 24 MOHAPATRA ) NO. 6 2025-02-14 No-
4)
(Se
CONTC-
17 [13735/2 |18.02.20 COURT |Order Dtd. at
3 lo2s 25 4396/20 |8 SWAIN |C.O0. oo™ ¢ |0025-02-17 No-
24
4)
CONTC- (Se
17 |13736/2 (18.02.20 |05 "0 0\ L pant e COURT |Order Dtd. CONTEM |at
4 025 25 o : NO. 6 |2025-02-14 PT No-
7)
[ (Se
17 113737/2 18.02.20 [SONTC- COURT |Order Dtd. CONTEM |at
5 |025 25 3243/20 A K PANDA |C. NO. 6 |2025-02-17 PT No-
6)
CONTC- |GYANENDRA (Se
17 |13738/2 (18.02.20 | oo 0 | COURT |Order Dtd. at
6 |025 25 o SHATN NO. 6 |2025-02-14 ET'
(Se
CONTC-
17 [13739/2 |18.02.20 COURT |Order Dtd. at
7 lo2s 25 6005/20 |C R NAYAK |C. NO. 6 |2025-02-14 No-
24
6)
(Se
CONTC-
17 |13740/2 (18.02.20 COURT |Order Dtd. at
8 |025 25 6587/20 |D BISWAL |C. NO. 6 2025-02-17 No-
24
6)
_ (Se
17 [13741/2 |18.02.20 2222320 A K - COURT |Order Dtd. at
9 |025 25 4 PANADA : NO. 6 |2025-02-14 No-
6)
18 |13742/2 [18.02.20 |CONTC- |SANIYA  |[C.O. |COURT |Order Dtd. |(se




025 25 8247/20 MALLIK NO. 6 [2025-02-17 at
24 No-
6)
(Se
CONTC-
13743/2 (18.02.20 COURT |Order Dtd. at
025 25 208/202 MR SARHOO 1C.0- x5, 6 |2025-02-14 No-
6)
(Se
WP (C) - WRIT
13744/2 |18.02.20 COURT |Order Dtd. at
025 55 4779/20 M M NAYAK [C. NO. 6 |2025-02-17 BRANCH |~
25 -1
3)
_ (Se
13745/2 [18.02.20 o0 o0 | o - COURT |Order Dtd. at
025 25 . Pt 0. 6 [2025-02-14 No-
3)
(Se
CONTC-
13746/2 |18.02.20 COURT |Order Dtd. at
025 25 6594/20 Ib BISWAL |C.0- |6 "6 [2025-02-17 No-
24
3)
M/S ANIL
_ |KUMAR DaS (se
13747/2 |18.02.20 g?gg;zo , . COURT |Order Dtd. at
025 25 oa K.MOHANTY |~"°° |NO. 6 [2025-02-14 No-
' 3)
R.ROUTRAY
- (Se
13748/2 |18.02.20 [3205)° b ® . COURT |Order Dtd. amcn 2t
025 25 MOHANTY Pt 0. 6 [2025-02-17 No-
25 -8
40)
WP (C) - wrir | (5©
13749/2 |18.02.20 |35.-0"  [LAXMIDHAR |, COURT |Order Dtd. eanch 2t
025 25 MOHANTY Pt 0. 6 [2025-02-17 No-
024 -2
7)
- (Se
13750/2 |18.02.20 ZE;;}ZO P K . COURT |Order Dtd. gEiECH at
025 25 MISHRA Pt 0. 6 [2025-02-17 No-
25 -3
33)
3 (Se
13751/2 [18.02.20 [0 12)° e ® . COURT |Order Dtd. N amcn 2t
025 25 MOHANTY Pt 0. 6 [2025-02-17 No-
25 -4
37)
WRIT
P (C) - BRANCH (ie
13752/2 [18.02.20 [, o' M R . COURT |Order Dtd. (DIVIS |~
025 25 g ROUTRAY Pt 0. 6 [2025-02-17 TON 53
BENCH- )
3)
WRIT  |(Se
WP (C) - BRANCH |at
32253/2 ;2'02'20 33315/2 | K RATH [C. EgURg ggggfogff% (DIVIS |No-
024 : TON 112

BENCH-




| | | 2)
(Se
19 |13754/2 |18.02.20 |VE(C)~ |AKSHAYA COURT |Order Dtd. at
2 025 25 4665/20 |KUMAR NO. 6 |2025-02-17 Mo~
25 NAYAK . 112
)
WP (C) - WRIT (Se
19 |13755/2 |18.02.20 COURT |Order Dtd. at
3 025 25 3965/20 |T SWAIN NO. 6 [2025-02-17 BRANCH o
25 -3
33)
WRIT
WP (C) - BRANCH ;ie
19 |13756/2 |18.02.20 4677/20 M R COURT |Order Dtd. (DIVIS |~
4 025 25 Je ROUTRAY NO. 6 |2025-02-17 TON 193
BENCH- )
3)
(Se
WP (C) - at
19 |13757/2 |18.02.20 COURT |Order Dtd.
32405/2 |J P KAR No-
5 1025 25 o NO. 6 |2025-02-17 s
)
WP (C) - wrir | (5©
19 113758/2 118.02.20 4671/20 M R COURT |Order Dtd. BRANCH at
6 |025 25 ROUTRAY NO. 6 |2025-02-17 No-
25 -8
40)
WP (C) - wrir | '5©
19 |13759/2 |18.02.20 COURT |Order Dtd. at
7 lo2s 25 31866/2 |J P KAR NO. 6 |2025-02-17 BRANCH |y _
024 -1
1)
WRIT
(Se
BRANCH
19 13760/2 |18.02.20 ?Eégizo — EgURg Order Dtd. (DIVIS EE_
8 025 25 oo oim 9999-12-31 TON 02
BENCH- )
1)
(Se
19 [13761/2 |18.02.20 §§é§>£0 SARAT COURT |Order Dtd. ;t_
9 025 25 DASH NO. 25 [2025-03-10 °
25 102
)
WP (C) - COURT WRIT (Se
20 [13762/2 [18.02.20 |30000° M R o, o, lorder Dtd. aranch 2
0 025 25 ROUTRAY : 9999-12-31 No-
25 OLD -4
27)
TRP (C) - COURT (Se
20 [13763/2 (18.02.20 |j,0 00| o v, |order ped. at
1 025 25 : 2025-02-17 No-
4 OLD
27)
_ (Se
20 |13764/2 |18.02.20 T%E}géz DN COURT |Order Dtd. v at
2 025 25 . PATTNATK NO. 12 |2025-03-26 e No-
6)




(Se

FAO-
13765/2 |18.02.20 COURT |Order Dtd. at
025 25 383/202 S K SAHOO NO. 6 |2025-02-17 No-
6)
(Se
13766/2 |18.02.20 [F2O° COURT |Order Dtd. at
025 25 383/202 T CH SARU NO. 6 |2025-02-17 No-
6)
(Se
CRLMC-
13767/2 118.02.20 COURT |Order Dtd. at
025 25 264/202 S P NAYAK NO. 6 |2025-02-17 No-
6)
CRLMC- |JITENDRA (Se
13768/2 18.02.20 | o0 oo o0 COURT |Order Dtd. at
025 25 . RHERA NO. 6 |2025-02-17 2?—
(Se
CRLMC-
13769/2 |18.02.20 COURT |Order Dtd. at
025 25 284/202 B BEHERA NO. 6 |2025-02-17 No-
6)
WRIT
P (C) - BRANCH (ie
13770/2 [18.02.20 |1 -7 [B R COURT |Order Dtd. (DIVIS ; )
025 25 017 SENAPATT NO. 6 |2025-02-14 TON 1?6
BENCH- |
2)
WRIT
P (C) - BRANCH (ie
13771/2 (18.02.20 |-+ |B R COURT |Order Dtd. (DIVIS |2°_
025 25 o0 SENAPATT NO. 6 |2025-02-14 TON e
BENCH- |
2)
WRIT
CRLMP- BRANCH (ie
13772/2 18.02.20 |55 000 |3 3 COURT |Order Dtd. (DIVIS ;O_
025 25 ; PARTIDA NO. 6 |2025-02-17 TON 13y
BENCH- |
2)
WRIT
WP (C) - BRANCH ;ie
13773/2 |18.02.20 COURT |Order Dtd. (p1vis 2%
025 25 gi§43/2 C R SAHU NO. 6 [2025-02-17 TON Tis
BENCH- |
2)
WRIT
WP (C) - BRANCH ;ie
13774/2 118.02.20 COURT |Order Dtd. (DIVIS
025 25 éié44/2 C R SAHU NO. 6 |2025-02-17 10N Tis
BENCH- |
2)
13782/2 [18.02.20 MaTA- [P K COURT |Order Dtd. FIRST |(Se
025 25 27/2022 MISHRA NO. 6 |2025-02-17 APPEAL |at




No-

5)
(Se
13784/2 |18.02.20 MATA- D K NAIK COURT Order Dtd. FIRST at
025 25 27/2022 NO. 6 |2025-02-17 APPEAL |No-
5)
(Se
TRP (C) -
13786/2 |18.02.20 COURT |Order Dtd. at
025 25 132/202 B MISHRA NO. 6 |2025-02-17 M. J-Co o
6)
_ (Se
13787/2 |18.02.20 $§§;262 s COURT |order Dtd. oo fat
025 25 4 SATAPATHY NO. 6 2025-02-17 T No-
6)
WRIT
P (C) - BRANCH (ie
13789/2 |18.02.20 [T 20, A K COURT |Order Dtd. (DIVIS |°~
025 25 003 MOHANTY NO. 6 [2025-02-17 TON 1‘130
BENCH- )
2)
WA- (Se
13795/2 |18.02.20 COURT |Order Dtd. WRIT  |at
025 25 ;202/20 A.K.SAHOO NO. 6 |2025-02-13 APPEAL |No-
4)
(Se
CRLMC-
13796/2 18.02.20 COURT |Order Dtd. at
025 25 538/202 KARMA DAS NO. 6 |2025-02-17 No-
4)
WRIT
(Se
BRANCH
13810/2 |18.02.20 ggég};o NRUSINGH FOURY lorder pra. (b1vIs [2°
025 25 o CH. ROUT o 2025-02-17 TON e
BENCH- )
1)
(Se
13811/2 |18.02.20 ?ﬁiégg; BALARAM ESURg Order Dtd. EE_
025 25 : STNGH e 2025-02-17 e
)
(Se
13814/2 [18.02.20 RSA- |, . COURT |Order Dtd. SECOND |at
025 25 82/2024 NO. 12 |2025-04-07 APPEAL |No-
4)
(Se
WP (C) - WRIT
13815/2 |18.02.20 COURT |Order Dtd. at
025 25 33632/2 P K NAYAK NO. 12 |2025-02-07 BRANCH |y _
021 -8
a1)
WRIT (Se
13816/2 |18.02.20 ?gif};o s bas COURT |Order Dtd. ?E?ggg ;2_
025 25 o NO. 6 |2025-03-03 o e

BENCH-




| | | | 1)
B CRIMIN |(Se
22 113819/2 |18.02.20 f?jigg2 R COURT |Order Dtd. AL at
5 1025 25 p NO. 6 |2025-02-07 REVIST |[No-
ON 4)
WRIT
CHIEF prancH | (5€
22 113820/2 |18.02.20 "WE(C)- |ASHOK JUSTIC |order Dtd. (pIvIs 2t
26270/2 |KUMAR No-
6 025 25 o . E'S 2025-02-17 ION e
COURT BENCH-
)
3)
WP (C) - WRIT (Se
22 113822/2 118.02.20 2189/20 RAME SH COURT |Order Dtd. BRANCH at
7 lo2s 25 CH. ROUT NO. 1 |2025-02-17 No-
25 -5
47)
WP (C)- |DEEPAK (Se
22 [13824/2 [18.02.20 [joo)- oo COURT |Order Dtd. at
8 025 25 o5 SO NO. 1 |2025-02-17 No-
47)
WP (C)- |SANJAY (Se
22 [13825/2 [18.02.20 [yc oo 1o 0 COURT |Order Dtd. at
9 025 25 NO. 1 |2025-02-14 No-
25 SAHU
47)
WA— (Se
23 [13826/2 [18.02.20 )., 0 [R. K. COURT |Order Dtd. at
0 025 25 ROUT NO. 1 |2025-02-17 No-
24
47)
WA- (Se
23 [13827/2 (18.02.20 |37 0. 1S, K. COURT |Order Dtd. at
1 |o02s 25 : BEHERA NO. 1 |2025-02-17 No-
47)
WRIT
WP (C) - BRANCH ;ie
23 [13828/2 [18.02.20 ), )0 B. K. COURT |Order Dtd. (DTVIS |20
2 025 25 5 PANDA NO. 1 2025-02-17 TON 109
BENCH- )
2)
(Se
23 113830/2 |18.02.20 fi;g};o DEBENDRA COURT |Order Dtd. ;t_
3 |025 25 SWAIN NO. 1 [2025-02-17 °
25 109
)
WP (C) - WRIT (Se
23 113832/2118.02.20 4563/20 DEBENDRA COURT Order Dtd. BRANCH at
4 025 25 SWATN NO. 1 |2025-02-17 No-
25 -7
48)
WP (C) - (Se
23 13834/2 (18.02.20 |30 )° B, K. COURT |Order Dtd. at
5 1025 25 MOHARANA NO. 1 |2025-02-14 No-
25
48)
23 |13835/2 |18.02.20 [WP(C)- |P. K. DAS C.O. |COURT |Order Dtd. |(se




025 25 3217/20 NO. 1 [2025-02-14 at
25 No-
48)
WP (C) - (Se
13836/2 118.02.20 3550/20 M. N. COURT |Order Dtd. at
025 25 MOHANTY NO. 6 |2025-02-14 No-
25
48)
WRIT
WP (C) - BRANCH ;ie
13838/2 /18.02.20 3555720 M- N- COURT |Order Dtd. (DIVIS |~
025 25 i MOHANTY NO. 6 |2025-02-14 TON 136
BENCH- )
2)
_ (Se
13840/2 |18.02.20 ZqS(()(l:)/zo A. K. COURT |Order Dtd. gﬁ;w at
025 25 ROUL NO. 6 |2025-02-14 No-
25 -1
3)
WP (C) - WRIT (Se
13841/2 (18.02.20 |3, .5 |SRIDHAR COURT |Order Dtd. eRancH |2
025 25 BISWAL NO. 6 |2025-02-14 No-
024 -3
12)
WP (C)- |SANJAY (Se
13842/2 [18.02.20 |, 27 o [ et COURT |Order Dtd. at
025 25 NO. 6 |2025-02-14 No-
25 SAHU
12)
WP (C)- |SANJAY wriT | (5©
13843/2 (18.02.20 |30, 00 1hoen COURT |Order Dtd. reancn Bt
025 25 NO. 6 |2025-02-14 No-
25 SAHU -5
22)
WP (C)- |SANJAY (Se
13845/2 (18.02.20 [joo) oo loouen COURT |Order Dtd. at
025 25 NO. 6 |2025-02-17 No-
25 SAHU
22)
CRLMC- COURT (Se
13846/2 (18.02.20 | oS0 L o vo. 5 |order Dtd. at
025 25 R . 2025-02-18 No-
24 OLD
22)
WP (C) - COURT WRIT (Se
13847/2 (18.02.20 |5 0" |BIKRAM No. , |order Dtd. eeancH |2
025 25 BEHERA : 2025-02-13 No-
023 OLD -6
35)
BLAPL- COURT (Se
13853/2 (18.02.20 |70 0 | panix No. 5 |order Dtd. at
025 25 . 2025-02-14 No-
25 OLD
35)
BLAPL- |AMLAN COURT (Se
13854/2 18.02.20 Order Dtd. at
025 55 1151/20 |SHAKTI NO. 2 2025-02-14 No-
25 PAUL OLD
35)
13856/2 (18.02.20 WP(C)- |G. COURT |Order Dtd. WRIT (Se
025 25 2244/20 |SUNDARA NO. 2 [2025-02-17 BRANCH |at




25 OLD -7 No-
44)
(Se
13857/2 |18.02.20 gz;g;/2 G. - ;gURg Order Dtd. at
025 25 SUNDARA O : 2025-02-17 No-
024 OLD
44)
WP (C) - wriT | (5€
13858/2 [18.02.20 |5, )", [SURENDRA . |COURT |order Dtd. arancy |2
025 25 DAS ‘Y- IN0. 23 [2025-03-27 No-
024 -6
25)
s
13859/2 |18.02.20 gféi};o ok BARIK |c.o. |COURT |order Dtd. ;te
025 25 Y+ INo. 23 |2025-02-18 No-
25
25)
ABLAPL- COURT (Se
13860/2 [18.02.20 )00 5 |10 wan co. o, o |order ptd. T
025 25 2025-02-18 No-
024 OLD
9)
WP (C) - COURT WRIT (Se
13861/2 [18.02.20 o 52> o IRC o lmo. , |order Dtd. amancH |2
025 25 MALLICK O : 2025-02-18 No-
25 OLD -4
37)
WP (C)- |SATYANARA COURT (Se
13862/2 [18.02.20 Order Dtd. at
0oe oo 4939/20 |YAN c.o. [wo. 2 [goo5T oms o
25 MISHRA OLD ©
37)
WRIT
(Se
BRANCH
13863/2 18.02.20 7 {%)" lpapuanava | [S9UR7 lorder Drd. (p1vIs 2°
025 25 g JENA = o 2025-02-17 TON 181
BENCH- |,
1)
(Se
WP (C) - WRIT
13864/2 [18.02.20 COURT |Order Dtd. at
e o~ 4967/20 [S.SAMAL  [C.0. | oo [P0 TCs BRANCH |° -
25 -1
3)
MANOJ (Se
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| 16 1)
WPC (OAC (Se
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20 RANA -5
20)
13618/2 |18.02.20 [PLAPD- |RABI GENER Order Dtd. (Se
e i~ 6347/20 |SHANKAR | 0940824 at
24 MTSHRA No-




| | | 20)
cRipa- | RANJAN (Se
28 [13628/2 [18.02.20 |/ 70" [KUMAR GENER Order Dtd. ari, At
4 025 25 p ROUT AL 2025-02-14 No-
ADVOCATE 16)
WP (C) - |MANOJ WRIT (Se
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31 113813/21/18.02.20 GENER Order Dtd. at
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_ (Se
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(Se
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(Se
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(Se
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(Se
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(Se
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(Se
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(Se
MATA-
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8 1025 25 23 CHOUDHURY |AL 05Petition,Ann No-
exure, 7)
3 Order Dtd. (Se
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ABLAPL- (Se
39 13666/2 |18.02.20 |25 . B. GENER Order Dtd. at
0 |025 25 o5 SENAPATT |AL 2025-01-31 No-
9)
ABLAPL- (Se
39 13667/2 |18.02.20 |5 P, B. GENER Order Dtd. at
1 |o2s 25 - SENAPATI |AL 2025-01-31 No-
9)
ABLAPL- (Se
39 [13668/2 (18.02.20 1036/20 P. B. GENER Order Dtd. BATL-2 at
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(Se
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